93 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI YOGENDRA MAK-WANA): (a) The
three months old telephone duos outstanding
as on 31-3-82 was Rs. 17.01 crores. This
represents the cumulative arrears in respect of
bills issued over several yeBTs upto the end
of December, 1981. During the last three
years, bills to the extent of Rs. 1563 crores
have been issued. The aforesaid outstanding
even with reference to this, works out to be
less than 1.1 per cent.

(b) The figures of three months old
outstanding telephone revenue as on
31st March during the last three years
were as follows:

(In crores of rupees)

31-3-80 16.68
31-3-81 16.45
31-3-82 17.01

(¢) The collection of this information
from the records of more than 21 lakh
subscribers all over India would involve
considerable clerical labour and the result
expected t, be achieved may not be
commensurate with the labour involved.

(d) The following steps are taken fo,
recovery of the outstanding dues:

(1) Reminding the subscribers on phone
for payment.

(ii) Disconnection of the telephones if
payments are not received.

(iii) Persuading the subscribers to settle
the dues through personal contacts.

(iv) Litigation wherever possible and
necessary.

(v) In case of Government subscribers,
various departments of Central
Government and State Governments are
addresed at higher levels for -early
clearance of dues.
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Power generation to meet full demand

873. SHRI SANTOSH MITRA: Will
the Minister of ENERGY b, pleased to
state:

(a) whether it is a fact that Gov-
ernment are making plans for power
generation only to meet the 'restricted
demand' and not to fulfil the real
demand; and

(b) if soy, what are the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) and (b) The
Planning Commission, while formulating
the Five Year Plans, takes into account
the likely growth rates in different sectors
of the economy "while estimating the
likely demand -for power at the end of
each plan period. However, due to
various constraints such as shortage of
financial resources, delays in delivery of
sequipmemnts, shortages of materials,
inadequacies in project management at
the state level, etc., sometimes it becomes
difficult to achieve the capacity additions
as planned.
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Conversion of substandard coal into
CokSng coal

874. SHRI PYARELAL KHANDEL-
WAL: SHRI ASHWANI
KUMAR; SHRI JAGDAMBI
PRASAD YADAV:

Will the Minister of ENERGY be
pleased to state:

(a) whether his attention has been
drawn to a recent report of a revolu
tionary method of converting substan
dard coal into coking coal; and

(b) if so what the Government's re
action thereto?

THE MINISTER OF STATE IN
THE DEPARTMENT  OF COAL IN
THE MINISTRY OF ENERGY (SHRI
GARGI SHANKAR  MISHRA); (a)
and (b) Coking property is inherent in
coking coal and there is no proved
method for upgrading substandard
non-coking coal to coking coal. However,
Central Fuel Research Institute,
Dhanbad have developed a technique,
namely  oil agglomeration, by which
low grade coking coal can be upgraded
to high grade coking coal. Based on this
technique developed by C.F.R.L, , 2 tonne
per hour pilot plant is now operating
at Lodna and a 10 tonne per hour
demonstration plant is now  under
construction at Patherdih Washery
Progress of these pilot plants is being
watched by a committee set up by the
Department of Coal. The
commercialisation of this process
could be considered on the basis of the
successful operation of the demonstration
scale unit.
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